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MENTIONED BELOW SHOULD BE TREATED AS CORRECTED DETAILS IN PREVIOUS

[T. |. G197/Vihitgaon & Devlali VIg/LC No. 88/Corrigendum/20A]

AT FHI TTUSH, H&T T TR (FHHTT)

MINISTRY OF RAILWAYS

(Central Railway)
CORRIGENDUM
Mumbai, the 9th December, 2025
(IN REGARD TO E-GAZETTE NOTIFICATION NO.3034 DATED 11" JULY 2025, THE PARA

NOTIFICATION)

Under clause 20A of the Railway (Amendment) Act 2008

S.0. 5758(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely “Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing Gates between
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Igatpuri-Manmad & Bhusawal-Badnera Section of Bhusawal Division” in the District of Nashik & Akola in the
State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Assistant Collector & Sub-
Divisional Officer, Nashik, District Nashik Maharashtra in writing and shall set out the grounds thereof, and the
Competent Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner
and may, after hearing such objections and after making such further enquiry, if any, as the Competent Authority
thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of “Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing Gates between Igatpuri-
Manmad & Bhusawal-Badnera Section of Bhusawal Division” for 2 villages in the District Nashik in the State

of Maharashtra.

S. Land

N. | Acquisition
Proposal
Number

Tehsil Land
Holding

Method

Area as

per 7/12

Extracts
(Ha.)

Land Owners
Name according to
7/12

Village Survey No./

Gatt No.

Acquisition
Area
(Ha.)

02/2025

Vihitgaon

Nashik

Nashik Municipal
Corporation Nashik

3/1/2/3/3/A/3/
B

Land
Class-I

1.1400

02/2025

Vihitgaon

Nashik

APK Savitrabai

3/1

Land

0.2700

0.0167

Vijaya Bhalchandra Class-II
Bagul

Sachin Bhalchandra
Bagul

Sushant
Bhalchandra Bagul
Yogita Madan Barve
Vaishali
Bhalchandra Bagul
Deepak Govind
Bagul

Manda Vinayak
Jadhav

Mina Ashok Jadhav
Suhas Jagannath
Jadhav

Charuhas Jagannath
Bhalerao

Pradeep Jagannath
Bhalerao

Pratibha Ramesh
Rokade

Chhaya Balu
Manohar

Shankar Shravan
Bagul

Ashok Shravan
Bagul

Sharad Shravan
Bagul

Ujjwala Pralhad
donde
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S. Land

N. | Acquisition
Proposal
Number
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Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Indumati Pralhad
Donde

Suman Pralhad
Donde

Savitribai Pralhad
Bagul

Prashant Sharad
Bagul

Sangeeta Sunil
Kamble

Pragya Sunil Shah

Varsha Pramod
Nikale

Nirmala Sahebrao
Nikam

Ranjana Prabhakar
Meghe

Sajani Ramdas
Gangurde

Sitabai Shankar
Rokade

3 02/2025

Vihitgaon

Nashik

Apak Shantabai
Balu Ramdas Apak
Laxmibai

Gopala Narayan

Govind Fakira

Raju Fakira

Kushaba Fakira

Yashwant
Bhavanrao Bagul

Yadav Bhavanrao
Bagul

Padmakar Rupchand
Bagul

Sharajabai
Bhavanrao Bagul

Janabai Murlidhar
Shinde

Girjabai Barku
Bagul

Madhav Dumaji
Bagul

Bhima Dumaji
Bagul

Kishor Dumaji
Bagul

Ravi Dumaji Bagul

Alka Vinayak
Pagare

Surekha Pradeep
Pagare

Sangeeta Sunil
Pawar

Meena Ratan Bagul

Rekha Bhausaheb
Shinde

Vijay Ratan Bagul

372

Land
Class-II

0.1000
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Acquisition
Proposal
Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Kamal Ramchandra
Bagul

Laxmibai Shantaram
Bagul

Akash Shantaram
Bagul

Kailas Shantaram
Bagul

Ravindra Shantaram
Bagul

Siddharth
Shantaram Bagul

Anita Shantaram
Bagul

Sandhya Shantaram
Bagul

Maya Vasant Bagul

Vijay Vasant Bagul

02/2025

Vihitgaon

Nashik

Shantabai Sukhdev
Nikam

Kamlabai Namdev
Salve

Indumati Laxman
Jadhav

Venubai Somnath
Bagul

Vilas Somnath
Bagul

Ravindra Somnath
Bagul

Santosh Vitthal
Bagul

Sunita Vishwanath
Gangurde

Anita Rajaram
Gangurde

Janabai Vitthal
Bagul

Shantabai Hiraman
Bagul

Ashok Hiraman
bagul

Bhanudas Hiraman
Bagul

Balu Hiraman Bagul

Sarla Sudhir Tapase

Ravindra Zipru Kale

Lilabai Manohar
Chaudhari

Ashabai Ashok
Nikam

Sagar Deepak
Jadhav

Umesh Deepak
Jadhav

4/1/1

Land
Class-I

0.3100 0.1659

02/2025

Vihitgaon

Nashik

Venubai Somnath
Bagul

4/1/2

Land
Class-1

0.1700
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S. Land

N. | Acquisition
Proposal
Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Vilas Somnath
Bagul

Ravindra Somnath
Bagul

Janabai Vitthal
Bagul

Santosh Vitthal
Bagul

Sunita Vishwanath
Gangurde

Anita Rajaram
Gangurde

Shantabai Hiraman
Bagul

Ashok Hiraman
Bagul

Bhanudas Hiraman
Bagul

Balu Hiraman Bagul

Sarla Sudhir Tapase

Sagar Deepak
Jadhav

Umesh Deepak
Jadhav

Shantabai Sukdev
Nikam

Ravindra Zipru Kale

Lilabai Manohar
Chaudhary

Ashabai Ashok
Nikam

Indubai Laxman
Jadhav

Shankar Bhikaji
Veer

Sukha Vitthal Bagul

Kamalabai Namdev
Salve

Indumati Laxman
Jadhav

6 02/2025

Vihitgaon

Nashik

Kantilal Gokuldas
Munot

Pravin Kantilal
Munot

Bijubala Omprakash
Munot

Dhanesh Motilal
Gundecha

Narendra
Birdichand Gandhi

4/1/3

Land
Class-I

0.9400

7 | 02/2025

Vihitgaon

Nashik

Hemant Gangadhar
Bagul

Sujata Gangadhar
Bagul

Vandana Gangadhar
Bagul

Madhuri Gangadhar

4/2

Land

Type
Class-II

1.1500
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Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as | Acquisition

per 7/12 Area

Extracts (Ha.)
(Ha.)

Bagul

Jayashree
Gangadhar Bagul

Malti Gangadhar
Bagul

A.P.K. Malti

Suresh Shripat
Bagul

Madanlal Dattatray
Bagul

Chandrakant
Dattatray Bagul

Gaubai Dattatray
Bagul

Yashwant Bhikaji
Bagul

Anjana Bhaskar
Kedare

Madhukar Bhikaji
Bagul

Diwakar Bhikaji
Bagul

Vasant Bikaji Bagul

Sunil Ramchandra
Bagul

Sushma Bharat
Reporte

Ashalata Vinod
Bagul

Surekha Deepak
Pagare

Sandhya Pramod
Sonawane

Sandeep Vinod
Bagul

Sachin Vinod Bagul

Rajesh Ashok Bagul

Dinesh Ashok Bagul

Anita Vijay Jadhav

Chhaya Ravindra
Gawli

Sulochana Ashok
Bagul

Chandrasekhar
Damodhar Bagul

Shraddha Sripad
Kulkarni

Chandrabhagabai
Damodhar Bagul

Sunil Pundalik
Bagul

Bharti Pundalik
Bagul

Anjana Pundalik
Bagul

Gayatri Pundalik
Bagul
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S. Land

N. | Acquisition
Proposal
Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Kamalabai Pundalik
Bagul

Bharti, Anjana,
Gayatri Karita
A.PK. Aai

Kamalabai

Sudhakar Bhagaji
Bagul

Sachin Ravikiran
Bagul

Lina Ravikiran
Bagul

Kirti Ravikiran
Bagul

Poonam Suresh
Bagul

Sonali Suresh Bagul

Swapnil Suresh
Bagul

Vatsalabai Sridhar
Chavan

Saraswati Bhagwant
Nikam

Parvati Sampat
Gangurde

Kusum Damodar
Nikam

02/2025

Vihitgaon

Nashik

Maltabai Gangadhar
Bagul

Sunanda Anil Thorat

Sunita Balasaheb
Salve

Sunanda Anil Thorat

Sunita Balasaheb
Salve

Surekha Yuvraj
Barve

Sujata Narahari
Ghaywate

Vandana Prakash
Salve

Madhuri Vilas
Gangurde

Saraswati Manohar
Gangurde

Parubai Kaluji
Jagtap

Shridhar Nandiram
Chandramore

Ratnakar Nandiram
Chandramore

Sachin Bhaskar
Chandramore

Malati Bhaskar
Chandramore

Chetna Bhaskar
Chandramore
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Land Owners
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Holding
Method

Area as | Acquisition

per 7/12 Area

Extracts (Ha.)
(Ha.)

Pallavi Bhaskar
Chandramore

Pankaj Bhaskar
Chandramore

Devidas Nandiram
Chandramore

Anita Trimbak
Pagare

Sunil Sadashiv
Thorat

Meera Ashok
Netawate

Shalini Mangesh
Shejwal

Anusaya Janardhan
Bagul

Vijay Janardhan
Bagul

Kisho Janardhan
Bagal

Madhukar Janardan
Bagul

Rajendra Janardan
Bagul

Kanchan Sharad
Kadam

Vimal Lahu Gajbe

Pramila Prabhakar
Gangurde

Sindhu Ramesh
Bagul

Shailesh Ramesh
Bagul

Manisha Sunil
Gangurde

Maya Prakash Ahire

Kokila Jaywant
Raupwate

Arun Shripat Babul

Shilwati Ramesh
Sable

Nalanda Bhausaheb
Gaikwad

Mahendra Ashok
Nile

Jitendra Ashok Nile

Vanalata Prahlad
Darde

Premlata Kishore
Jadhav

Bhagyalata Vijay
Shukla

Maya Balu Bagul

Pritam Balu Bagul

Kapil Balu Bagul

Amita Balu Bagul

Nikita Rajesh
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S. Land

N. | Acquisition
Proposal
Number

Village

Tehsil

Land Owners
Name according to
7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Pagare

Kokila Jaywant
Rupwate

Manisha Sunil
Gangurde

Shindubai Ramesh
Bagul

Sangita Deepak
Bagul

Aadvit Deepak
Bagul

Aditya Deepak
Bagul

Vasuda Vasant
Bagul

Upendra Vasant
Bagul

02/2025

Vihitgaon

Nashik

Madhumangesh
Vasant Bagul

Tushar Vasant
Bagul

Mangal Senjit Bagul

Anchit Senjit Bagul

Hitakshi Senjit
Bagul

Shilpa Prashant
Bhalerao

Sonia Rajkumar
Diwekar

Mandar Bhaskar
Gangurkhe

Nitin Vishnu Bagul

Manoj Visyu Bagul

Anurag Anant
Jadhav

Madhurima Anant
Jadhav

Lata Ratanlal Bagul

Vikram Ratanlal
Bagul

Ganesh Ratanlal
Bagul

Gitanjali Umesh
Bankar

Sarika Ratanlal
Bagul

Ujjawala Vivek
Shejwal

Rahul Anil Thorat

Priyanka Anil
Thorat

Vaishali Narendra
Nile

Ekagrata Narendra
Nile

Utkarsha Narendra
Nile
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Land Owners
Name according to
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Gatt No.
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Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Lilavati Ashoka Nile

Pramila Prabhakar
Gangurde

Shantabai
Chandrabhan Jadhav

Tarabai Kalu More

Nalanda Bhausaheb
Gaikwad

Shilavati Ramesh
Sable

Iravati Vasat
Bhalerao

Usha Naresh Kedare

Manorama Baburao
Bankar

Sunanda Anil Thorat

Sunita Balasaheb
Salve

Surayya Yuvraj
Barve

02/2025

Vihitgaon

Nashik

Pramod Ankusha
Gangurde

Parvatabai Ankusha
Gangurde

Narendra Dagu
Gangurde

Hirabai Dagu
Gangurde

Sangita Dagu
Gangurde

Sunil Dagu
Gangurde

Varsha Dagu
Gangurde

Varsha karita Apak
Aai Hirabai

Sambhaji Lahu
Gangurde

Punja Dasharath
Gangurde

Taramati Punja
Gangurde

Baburao Hari
Bhalerao

Vihitgaon V.K.S.So.

Gitabai Tukaram
Dode

Sitabai Anaji
Unavane

Kachrabai Shravan
Pagare

Chhabubai Yadav
More

Janabai Shankar
More

4/3

Land
CLass-
II

3.2800

02/2025

Vihitgaon

Nashik

Manohar Kisan
Bagul

4/4/A

Land
Class-II

0.2500
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S. Land Village | Tehsil | Land Owners Survey No./ Land Area as | Acquisition

N. | Acquisition Name according to Gatt No. Holding | per 7/12 Area
Proposal 7112 Method | Extracts (Ha.)
Number (Ha.)

Pradeep Kisan
Bagul

Suman Kisan Bagul

Kasam Manohar
Bhadange

Vimal Gokul Pagar

Asha Subhash
Jadhav

Bharati Vikas Hire

Dropadabai
Deepchand Bagul

Raju Dipchand
Bagul

Mohan Dipchand
Bagul

Sunita Suhas Jadhav

Sharda Nanaji Bagul

Hitesh Pradeep
Jadhav

Babybai Dinkar
Bagul

Poornima
Vijayanand
Waghmare

Suhas Hiraman
Jadhav

Sachin Hiraman
Jadhav

Mandakini Hari
Date

Kundakini Pradeep
Waghmare

Jayashree Pradeep
Jadhav

Hitesh Pradeep
Jadhav

Prakash Nanaji
Bagul

Sachin Deepchand
Bagul

Ranjana Babachand
Bagul

Praveen Babachand
Bagul

Deepa Vikas Bagul

Vinay Vikas Bagul

Avika Amol Jadhav

Avinash Babachand
Bagul

Janabai Ramchandra
Bagul

Ramesh
Ramchandra Bagul

Aruna Sahebrao
Kedare

Mina Kachru
Gangurde
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Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Extracts

Area as
per 7/12

Acquisition
Area
(Ha.)

(Ha.)

Vilas Ramchandra
Bagul

Kalpana
Ramchandra Bagul

Vijay Ramchandra
Bagul

Amol Ramchandra
Bagul

Reena Kantilal
Odhan

10

02/2025

Vihitgaon

Nashik

Vishal Tanaji Patil

4/5/C/6/A

Land
Class-I

0.2100

11

02/2025

Vihitgaon

Nashik

Manohar Kisan
Bagul

Pradeep Kisan
Bagul

Suman Arjun Salve

Kusum Manohar
Bhadange

Vimal Gokul Pagar

Asha Subhash
Jadhav

Bharati Vikas Hire

Dropadabai
Deepchand Bagul

Raju Dipchand
Bagul

Mohan Dipchand
Bagul

Sunita Suhas Jadhav

Sharda Nanaji Bagul

Jayshree Pradeep
Jadhav

Pournima
Vijayanand
Waghmare

Babybai Dinkar
Bagul

Sachin Deepchand
Bagul

Hitesh Pradeep
Jadhav

Suhas Hiraman
Jadhav

Mandakini Hari
Daate

Kundakini Pradeep
Waghmare

Amol Ramchandra
Bagul

Vijay Ramchandra
Bagul

Reena Kantilal
Odhan

Kalpana
Ramchandra Bagul

Mina Kachru

4/6/B/6 /C/1

Land
Class -II

0.9400
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Land
Acquisition
Proposal
Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Gangurde

Vilas Ramchandra
Bagul

Aruna Bhausaheb
Kedare

Ramesh
Ramchandra Bagul

Janabai Ramchandra
Bagul

Yogita Rupesh
Shirsath

Suraj Prakash Bagul

Yogesh Prakash
Bagul

Sandeep Prakash
Bagul

Nita Prakash Bagul

Ranjana Babachand
Bagul

Praveen Babachand
Bagul

Deepa Vikas Bagul

Vinay Vikas Bagul

Avika Amol Jadhav

Avinash Babachand
Bagul

12

02/2025

Vihitgaon

Nashik

Vishwas Kashinath
Patil

Annasaheb
Kashinath Patil

Shaila Ramdas
Gaikwad

Ulhas Keruji Patil

Vishal Tanaji Patil

4/6/B/6/C/2

Land
Class -1

0.4800

13

02/2025

Vihitgaon

Nashik

Mohan Dipchand
Bagul

Hitesh Pradeep
Jadhav

Suhas Hiraman
Jadhav

Pournima
Vijayanand
Waghmare

Prakash Nanaji
Bagul

Raju Dipchand
Bagul

Babachand Nanaji
Bagul

Baby Dinkar Bagul

Mandakini Hari
Daate

Sunita Suhas Jadhav

Sachin Deepchand
Bagul

Kudakini Pradeep
Waghmare

4/4/B

Land
Class -II

0.1800
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Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Extracts

Area as
per 7/12

Acquisition
Area
(Ha.)

(Ha.)

Sharda Nanaji Bagul

Jayashree Pradeep
Jadhav

Dropadabai
Deepchand Bagul

Samachandra
Govind Bagul

Amol Ramchandra
Bagul

Ranjana Babachand
Bagul

Yogita Rupesh
Shirsath

Suraj Prakash Bagul

Praveen Babachand
Bagul

Vijay Ramchandra
Bagul

Dipa Vikas Bagul

Yomesh Prakash
Bagul

Reena Kantilal
Odhane

Vinay Vikas Bagul

Sandeep Prakash
Bagul

Kalpana Ramchand
Bagul

Meena Kacharu
Gangurde

Nita Prakash Bagul

Avika Amol Jadhav

Vilas Ramchandra
Bagul

Avinash Babachand
Bagul

Aruna Bhausaheb
Kedare

Ramesh
Ramchandra Bagul

Janabai Ramchandra
Bagul

Manohar Kisan
Bagul

Pradeep Kisan
Bagul

Sumanbai Arjun
Salve

Kusumbai Manohar
Bhadange

Vimalbai Gokul
Pagare

Ashabai Subhash
Jadhav

Bharti Vilas Shinde

14

02/2025

Vihitgaon

Nashik

Manohar Kisan
Bagul

4/5/A/5/B

Land
Class -II

0.2400
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S. Land

N. | Acquisition
Proposal
Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Pradeep Kisan
Bagul

Suman Arjun Salve

Kusum Manohar
Bhadang

Vimal Gokul Pagare

Asha Subhash
Jadhav

Bharti Vilas Hira

Dropadabai
Deepchand Bagul

Raju Dipchand
Bagul

Mohan Deepchand
Bagul

Sunita Suhas Jadhav

Sachin Deepchand
Bagul

Sharda Nanaji Bagul

Baby Dinkar Bagul

Purnima Vijayanand
Waghamare

Suhas Hiraman
Jadhav

Sachin Hiraman
Jadhav

Mandakini Hari
Daate

Kambakini Pradeep
Waghmare

Jayashree Pradeep
Waghmare

Hitesh Pradeep
Waghmare

Janabai Ramchandra
Bagul

Ramesh
Ramchandra Bagul

Aruna Bhausaheb
Kedare

Mina Kachru
Gangurd

Vilas Ramchandra
Bagul

Kalpana
Ramchandra Bagul

Vinay Ramchandra
Bagul

Amol Ramchandra
Bagul

Reena Kanitilal
Odhane

Yonita Rupesh
Shirsath

Suraj Prakash Bagul

Yogesh Prakash
Bagul
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Proposal
Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Sandeep Prakash
Bagul

Neeta Prakash bagul

Ranjana Babachand
Bagul

Pravin Babachand
Bagul

Deepa Vikas Bagul

Vinay Vikas Bagul

Avika Amol Jadhav

Avinash babchand
Bagul

Total

9.6600
(Ha.)

0.1826
(Ha.)

03/2025

Devlali

Nashik

Sharad Shivaji
Handore

Rajendra Hari
Handore

Pak Bhauso Hari
Handore

Bhausaheb Hari
Handore

Balasaheb
Madhukar Handore

Shantabai Madhukar
Handore

Ashok Ashok
Kataria

Ashoka Builders and
Developers
Partnership

Shweta Keyur Modi

269/2/2

Land
Class-I

1.65

03/2025

Devlali

Nashik

Nashik Municipal
Corporation, Nashik

Rohan Sanjay Londe

Vaishali Shivaji
Sahane

Ashoka Builders and
Developers
Partnership Partner
by Organization
Asha Ashok Kataria

269/2/1

Land
Class-I

1.67

03/2025

Devlali

Nashik

Madhukar Devram
Handore

Rajendra Bhikaji
Handore

Phulabai Bhikaji
Handore

Suresh Bhikaji
Handore

Vijaya Vijay Valke

Ganpat Kondaji

Gaubai Kashiram

Canara Bank Nashik
Road Branch

Devlali VCS So.

269/2/5

Land
Class-I

0.09

03/2025

Devlali

Nashik

Devidas Dattu

269/2/4/2

Land

0.008859

1.2484
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Land
Acquisition
Proposal
Number

Village

Tehsil

Land Owners
Name according to
7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Adhav

Vasudeo Dattu
Adhav

Phulyabai Dattu
Adhav

Somnath Dattu
Adhav

Class-I

03/2025

Devlali

Nashik

Rohan Sanjay Londe

Ashoka Builders and
Developers
Partnership Partner
by Organization
Asha Ashok Kataria

269/2/4/1

Land
Class-I

0.7641

03/2025

Devlali

Nashik

Kashinath Narayan
Handore

Dashrath Narayan
Handore

Bahiru Narayan
Handore

Baban Narayan
Handore

Gangadhar Narayan
Handore

Poptabai Narayan
Handore

Anjanabai Kisan
Ghonde

Jijabai Balu Ghode

Devlali VCS So.

269/2/3

Land
Class-I

1.65

03/2025

Devlali

Nashik

Vasudeo Gabaji
Gaikwad

Nashik Road Devlali
Various Works, S.
S. Society, Deolali

269/1/2B

Land
Class-I

0.0228

03/2025

Devlali

Nashik

Vasudeo Gabaji
Gaikwad

Pandharinath Gabaji
Gaikwad

Nashik Road Devali
V.C.Society

269/12A

Land
Class-I

3.9272

03/2025

Devlali

Nashik

Vasant Narayan
Gaikwad

Lilavati Ramdas
Gaikwad

Anil Ramdas
Gaikwad

Seema Pradeep
Dhongde

Prashant Ramdas
Gailwad

Usha Nandkumar
Govardhane

Anuradha Rajesh
Kadlag

Nashik Municipal
Corporation, Nashik

269/1/2D

Land
Class-I

0.0600

10

03/2025

Devlali

Nashik

Vasant Narayan

269/1/1/C

Land

0.0200
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Proposal
Number

Village

Tehsil

Land Owners
Name according to
7112

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

Gaikwad

Lilavati Ramdas
Gaikwad

Anil Ramdas
Gaikwad

Seema Pradeep
Dhongde

Prashant Ramdas
Gailwad

Usha Nandkumar
Govardhane

Anuradha Rajesh
Kadlag

Class-I

11

03/2025

Devlali

Nashik

Ashoka Builders and
Developers
Partnership Partner
by Organization

Asha Ashok Kataria

Snehal Manjit
Khatri

269/1/1/B/1

Land
Class-I

1.6450

12

03/2025

Devlali

Nashik

Vivek Vasant
Gaikwad

269/1/1/B/2

Land
Class-I

0.4250

13

03/2025

Devlali

Nashik

Lilavati Ramdas
Gaikwad

Anil Ramdas
Gaikwad

Sima Pradeep
Dhongde

Prashant Ramdas
Gaikwad

Snehal Rajesh
Kadlag

Krishna Nandkumar
Govardhan

Gauri Nandkumar
Govardhan

269/1/1/A

Land
Class-I

1.8100

Total

13.7429
(Ha.)

1.2484
(Ha.)

Grand Total

23.4029
(Ha.)

1.4310
(Ha.)
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